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MANUU/ER-(B)/F. No. 138] 
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Ministry of Health and Family Welfare [Amendment in Notification No. S.O. 85(E) Noti. No. S.O. 
4841(E)] 

Ministry of Labour [File No. P-11/12/Misc./2024-Rev.II] 
Ministry of Labour [Employees' Pension (Amendment) Scheme, 2025 Noti. No. G.S.R. 791(E)] 
Ministry of Labour [Enforcement date of Implementation of ESI Scheme in 3 districts of Sikkim State 

Noti. No. S.O. 4915(E)] 
Ministry of Law and Justice [Amendment in Bar Council of India Rules, 2023 F. No. BCI:D: 

7649/2025] 
Ministry of Mines [Corrigendum F. No. 4/1/2025-Mines-II(1)] 
Ministry of Mines [Amendment in Notification No. G.S.R. 786(E) Noti. No. G.S.R. 751(E)] 
Ministry of Mines [Noti. No. S.O. 4943(E)] 
Ministry of Personnel Public Grievances and Pensions [Amendment in Notification No. G.S.R. 730(E) 

Noti. No. S.O. 4923(E)] 
Ministry of Railways [Corrigendum Noti. No. G.S.R. 750(E)] 
Ministry of Road Transport and Highways [National Road Safety Board Rules, 2025 Noti. No. G.S.R. 

795(E)] 
Ministry of Shipping [Corrigendum F. No. E-14011/3/2024/LPAI.(II)] 
Ministry of Textiles [Amendment in Notification No. 2015/03/2020-IT Noti. No. 12015/03/2020-IT] 
Reserve Bank of India [F. No. CO.DOR.RAUG.No.S4790/07.12.000/2025-2026] 
Reserve Bank of India 
Securities and Exchange Board of India [Circular 30-10-2025] 
Securities and Exchange Board of India [SEBI/HO/38/12/11(1)2025-MIRSD-POD/I/71/2025] 
Securities and Exchange Board of India [SEBI/HO/38/12/11(1)2025-MIRSD-POD/I/73/2025] 
Securities and Exchange Board of India [SEBI/HO/47/15/11(1)2025-MRD-TPD1/I/63/2025] 
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Haryana Prison (Amendment) Rules, 2025 
JSERC (Terms and Conditions for Appointment of Consultants) (First Amendment) Regulations, 

2025 
Karnataka Motor Vehicle (Amendment) Rules, 2025 
Karnataka Micro Loan and Small Loan (Prevention of Coercive Actions) Rules, 2025 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 

Full Time Professional Visual Art Course)(Amendment) Rules, 2019 
Maharashtra District Planning Committee (Conduct of meetings) (Amendment) Rules, 2019 
Motor Vehicles Prosecutor (Group A), (Gazetted) in the Motor Vehicles Department (Recruitment) 

Rules, 2019 
Maharashtra Police Constables (Recruitment) (Second Amendment) Rules, 2019 
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Room Attendant, in the office of the Resident Commissioner to the Government of Maharashtra, New 
Delhi (Recruitment) Rules, 2019 

Maharashtra Infrastructure Development Enabling Authority (First Amendment) Rules, 2019 
Maharashtra Value Added Tax (Second Amendment) Rules, 2019 
Maharashtra Assistant Police Sub-Inspector Driver, Police Head Constable Driver, Police Naik Driver 

and Police Constable Driver (Recruitment) (First Amendment) Rules, 2025 
Preservation and Destruction of Digitised Records of the Bombay High Court Rules, 2025 
Maharashtra Land Revenue (Boundaries and Boundary Marks) (Amendment) Rules, 2025 
Punjab Minor Mineral Rules, 2013 
Rajasthan Trade Articles (Special Provision) (Amendment) Order, 2009 
Rajasthan Trade Articles (Second Special Provision) Order, 2009 
Rajasthan Trade Articles (Special Provision) (IInd Amendment) Order, 2009 
Rajasthan Trade Articles (Special Provision) (Third Amendment) Order, 2009 
Rajasthan Subordinate and Ministerial Services (Common Eligibility Test) (Second Amendment) 

Rules, 2025 (1) 
Rajasthan Staff Selection Board (Ministerial and Subordinate Services) Rules, 2025 
Rajasthan Staff Selection Board (Gazetted Staff) Service Rules, 2025 
Rajasthan Municipal (Subordinate and Ministerial) Service (Amendment) Rules, 2025 
Uttar Pradesh Public Service Commission (Computer Section) service (First Amendment) 

Regulations, 2025 
  
Policy Documents   [1] 

Policy Documents 
  
Foreign Act   [3] 

B20 Digital Transformation Task Force (ZA) 
Immigration and Nationality Act, 1952 (US) 
Texas Election Code (US) 
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